RAWY-Ea1/17/2024-10 Daoarimant of Law, Justios and Pariamentary Aftairy

GQOVERNMENT OF JAMMU AND KASHMIR
DEPARTMENT OF LAW, JUSTICE AND PARLIAMENTARY AFPAIRS

(Establishment Affairs Section) Civil Secretariat
: Srinagar/Jammu,

BUBLIC NOTICE

Subject: Holding of three days camp sitting/open hearing of National
Human Rights Commission, New Delhi ~ postponement

notice thereof.

Due to some unavoidable circumstances and bad weather

gmdition in Srinagar, the programme for three days Camp
Nﬂhng/099n Hearing in Jammu and Kashmir at Srinagar by the
ational Human Rights Commission scheduled to be held from

7" to 9" February, 2024 Is hersby postponed for time beir ke

ff% id ”
Additional Secretary fo Government,

Department of Law, Justice and Parfiamentary Affairs.

No.LAW-Estt/17/2024-10. Dated: 03 - 02 - 2024.

Copy to the:-

Ms, Anita Sinng, IRS, Joint Secretary (P&T), Netional Human Rights Commission, Dehic

mtts;amqwmug-g:hu“zm,mm. -

ional Director General Security, JAK, Jamme for information and necessary action.
m»nm:aemwam.mmwmm
Divbbnalon:tﬂsmsloner.mhm.
Commissioner/Secretary to nt, and Protocot

8 ',mir Hospitaiity Department,

All Deputy Comrmiasionars.

. All Senior Superintendent of Police,

e ibmelian, i, T o requsalsT % got s

12 X g oot the notics published in at nading
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m:ﬁmmmm;mma’oj&num@hqdmwm.

12. Diracto, Hospiasly st Svesocol JAK Jamm for information and necaseary-sciica

14. Chief Enginser, PW(R&B), Kashmir,

5. Hesd of the Department, Law Depariment, Keshmir Universiy.

16, Direcior, Motor Garages, J&K Srinsgar for information and necsssary action,

17. Dirsclor Finanos, Depariment of Law, Justice and Partiamentary Afesirs.

16. Direclor Litigation, Ksshmir/Nods! Officer.

19. Protocol Officar, Nationsl Human Rights Commission, G Block, GPO Gomplair, New Deld.

20. Privete Secrelsry o the Chisf Becrelary for infarmation of the Chiet Secretery.

21, Al Nods! Officer/Lisison Offioers for informatian.
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